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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI
Original Application No. 180 of 2025 (SZ),
[Earlier O.A. No. 357 of 2025(PB)]

IN THE MATTER OF:

Suo Moto matter in respect of news item
appearing in News The New Indian
Express dated 13.07.2025 titled
“Untreated water supplied to villages in
Melur Taluk for past week: Residents”.
And

The Tamil Nadu Pollution Control Board,

Rep by its Member Secretary,

No.76, Mount Salai, Guindy,

Chennai — 600 032 and 2 others. ....Respondents.

REPORT FILED ON BEHALF OF THE FIRST RESPONDENT —
TAMIL NADU POLLUTION CONTROL BOARD

I, S.Vasuki, Daughter of Thiru. P.K.Somasundaram, aged about 56 years,
having office at No.76, Mount Salai, Guindy, Chennai-32, do hereby solemnly

affirm and sincerely states as follows:

2. 1 respectfully submit that I am working as the Joint Chief Environmental
Engineer, Tamil Nadu Pollution Control Board, Chennai and I am authorized to file
this Report on behalf of the First Respondent (Tamil Nadu Pollution Control
Board) and as such I am well acquainted with the facts of the case from the records

available at our office.

3. It is respectfully submitted that the Hon’ble National Green Tribunal (Principal
Bench), New Delhi has registered as SUO MOTU on 22.07.2025, based on the
News Item titled “Untreated water supplied to villages in Melur Taluk for past
week: Residents” published in the New Indian Express on 13.07.2025. The
Hon’ble Tribunal directed the respondents to file their reports/reply before the
Hon’ble NGT, SZ, Chennai and transferred the OA to Hon’ble NGT, SZ, Chennai.
The Hon’ble NGT, (SZ) has renumbered the O.A. No. 357 of 2025, PB as O.A.
No.180 of 2025, SZ. On 17.9.2025, the OA was taken up by the Hon’ble NGT,
(SZ) and directed the respondents to file their report.
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4. It 1s respectfully submitted that the news item relates to the alleged supply of
untreated and unchlorinated borewell water to several villages in Melur
Taluk, Madurai District, Tamil Nadu, for over a week. The news item
mentions that the issue arose following a pipeline leak in the Cauvery
Combined Drinking Water Supply Scheme (CWSS) near Manur. According
to sources approximately 1.2 lakh households across various villages -
namely Thiruvadavur, Kottampatti, Therkkutheru, and Idayapatti are
entirely dependent on the CWSS, and these households have reportedly
been receiving untreated water in recent days. The local Panchayat supplied
borewell water to the villagers without subjecting it to filtration or
chlorination. It indicates violation of the provision of Water (Prevention and
Control of Pollution) Act, 1974 and Environment (Protection) Act, 1986. The
substantial issues relating to compliance with the environmental norms and

implementation of the provisions of scheduled enactment.

5. It is respectfully submitted that as per the direction passed by the Hon’ble

Tribunals the first respondent submits the report herein.

6. It is respectfully submitted that the issue arose due to a pipeline leak in
the Cauvery Combined Drinking Water Supply Scheme (CWSS) near
Manur. The news item mentioning about the drinking water pipeline and its
distribution, which does not fall under the purview of the first respondent
(TNPCB). However, on 26.08.2025, 03.09.2025 & 04.09.2025 the inspection was
carried out by the officials of TNPCB, Madurai along with officials of Tamil Nadu
Water Supply & Drainage Board (TWAD), Madurai and officials of Melur
Panchayat Union, Madurai East Panchayat Union and Kottampatti Panchayat
Union and samples were collected at 21 points including Distribution sumps of
Cauvery Water, Borewell and outlet of Overhead tanks (OHTs) and the collected
samples were sent to Advanced Environment Laboratory (AEL), TNPCB, Madurai

for analysis. The details of samples collected are as follows:
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 Details of location of the samples collected
‘ Location of the sampling points : TO“:I
Name of el ‘ _ : samples
the Neo Date of ! Outlet of OHT collected
£ B of the sample | Water | Borewell (village
Local Village collection | Cauvery Rorswell 44 ise)
body ‘ collection Siiip water Cativoiy Borewell Wi
; ' water
Madurai
East Idayapatti | 26.08.2025 1 - 1 . 2
P.U.
Melur Therkutheru | 03.09.2025 1 2 1 1 5
P.U. Thiruvadavur R | 2 3 1 7
Kottam 04.09.2025
patti Kottampatti 1 2 3 1 i
Pt
4 6 6 3 21

The Results of Analysis (RoA) of the collected samples were compared with
IS 10500:2012 — Drinking Water Specification. Out of the 21 samples analyzed, 14
samples showed increased Total Dissolved Solids (TDS), alkalinity, and hardness;
8 samples showed increased calcium; 7 samples showed increased magnesium; and
6 samples showed increased chloride values above the acceptable limits prescribed
under IS 10500:2012. Further, a higher value of fluoride was observed in the
sample collected at the outlet of the Over Head Tank (OHT) near Thiruvathavur
Panchayat Union Office (Borewell VI). The analytical results indicate deviation
from desirable drinking water quality in some of the sampling locations,
necessitating remedial action by the concerned water supply authority (TWAD

Board). (Cdpy of the RoA of the samples is enclosed as Annexure I).

7. It is respectfully submitted that in addition, letters have been addressed by DEE,
Madurai on 08.09.2025 to Block Development Officer(Melur), Block Development
Officer (Madurai East), Block Development Officer (Kottampatti) & Executive
Engineer, TWAD (Madurai), to furnish the action taken report on the news
published in the New Indian Express dated 13.07.2025. (Copy of the letters
addressed is enclosed as Annexure II). Reply has not yet been received from the

concerned officials.

-
JOINT CHIEF ENVIRONMENTAL ENGINEER
TAMIL NADU POLLUTION CONTROL BOARD

76, MOUNT SALAI, GUINDY,
CHENNAI - 600 032,

AN




Therefore, it is humbly prayed that this Hon’ble National Green Tribunal
(Southern Zone) may be pleased to pass such further or other orders as this Hon’ble
Tribunal may deem fit and proper in the facts and circumstances of this case and

thus render justice.

?2 g \jcn.’—r..-t&-\\-'i-s

JOINT CHIEF ENVIRONMENTAL ENGINEER
TAMIL NADU POLLUTION CONTROL BOARD
76, MOUNT SALAI, GUINDY,
CHENNAI - 600 032.

VERIFICATION

I, S.Vasuki, Daughter of Thiru. P.K.Somasundaram, working as the Joint
Chief Environmental Engineer, Tamil Nadu Pollution Control Board, Chennai
having office at No.76, Mount Salai, Guindy, Chennai 600 032, do hereby verify
that the contents of above report are true to the best of my knowledge through

records.

5. \J“‘"‘L—+\\«zs

JOINT CHIEF ENVIRONMENTAL ENGINEER
TAMIL NADU POLLUTION CONTROL BOARD
76, MOUNT SALAI, GUINDY,
CHENNAI - 600 032.
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——— ~jl - Advanced Environmental Laboratory,
ey  S.F. No. 668&669, SIDCO Industrial Estate, Kappalur, Madurai -625008.
h\ | /4 [email - aelmdu@tnpcb.gov.in |
TEST REPORT
Report No: 1604 Date: 29.09.2025 Page No. 5 of 6
Issued To District Environmental Engineer, TNPCB, Madurai.
Reference | Lr. No. DEE/TNPCB/MDU/Samples/2025, Dated:13.08.2025
SAMPLE DETAILS
Product Category Water / Pollution & Environment
Lab Code 11342526
Sample Name Surface Water + Bore well
Temperature @ Receipt _ —-
Sample Conditions at Receipt Unsealed, Unfastened
Sample Quantity & Packing 2.5 Lir Plastic Container
Sample Received Date & Time 04.09.2025@10:00am
| Analysis Startedon | 04.09.2025 | Analysis Completed on | 29.09.2025 |
I Information Provided by DEE |
Sample DEE Code DEEMDU250445

Sample Collection Date & Time

03.09.2025@11:30am

Sample Received Date & Time

04.09.2025@10:00am

Point of Collection

Outlet of OHT near Oposite to chettikulam oorani

(Cauvery + borewell water)

TEST RESULTS — CHEMICAL PARAMETERS

SL. RESULT :
No. PARAMETERS UNIT [ pEEMDU TEST METHOD
250445
2 | Total Dissolved Solids mg/L 1240 AQZEI:{‘E 533230
3 | Chilorides (as CI-) mg/L 280 Apﬂﬁ gjg%g-B
4 | Sulphate (as SO4) mg/L 101 Aplgfm‘g?gbsz(;‘bli
5 | Total Alkalinity (as CaCO3) mg/L 288 f;ﬁ%jﬁgf
6 | Total Hardness (as CaCO3) Mol 420 AZZ};% ;33230
7 | Calcium (as Ca++) ma/l. 714 AR 0RCeB
8 | Magnesium (as Mg++) mg/L 5834 API;ﬁL %ZUSOTE;EB
9 | Nitrate Nitrogen as Nos mg/ | 6041 APHAIOND, B
10 | Fluoride as F- mg/L <0.02 Ai;i;?;;gg; -D
11 | Total Residual Chlorine mg/L <1.0 Apgﬁ 2203‘0%25

Unless otherwise specified, the results presented in this repo}i pertain exclusively to the lested samples, which are retained for 15 days from the date of test

completion. For regulatory samples, retention will follow the specific
falsification of the content-or appearance of this document is uniawful

permanent facility located at AEL, TNPCB, Madurai.

period mandated by the relevant requirements. Any unauthorized alteration, forgery, ‘or
and will result In legal action against the offenders. The testing ‘activities are performed In
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s Advanced Environmental Laboratory
e : AT u ol ]
ey S.F. No. 668&669, SIDCO Industrial Estate, Kappalur, Madurai -625008.
b\ | /4 [ email - aelmdu@tnpcb.gov.in |
TEST REPORT
Report No: 1616 Date: 29.09.2025 Page No. | of 4
Issued To District Environmental Engineer, TNPCB, Madurai.
Reference Lr. No. DEE/TNPCB/MDU/Samples/2025, Dated:04.09.2025
. SAMPLE DETAILS
Product Category Water / Pollution & Environment
Lab Code 11602526 11612526 11622526
Sample Name Surface Water Bore well Bore well

Temperature @ Receipt

Sample Conditions at Receipt

Unsealed, Unfastened

Unsealed, Unfastened.

Unsealed, Unfastened

Sample Quantity & Packing

2.5 Litr Plastic Container

2.5 Ltr Plastic Container

2.5 Ltr Plastic Container

Sample Received Date & Time

04.09.2025@05:40pm

04.09.2025@05:40pm

04.09.2025@05:40pm

LAnalysis Started on

| 04.09.2025

| Analysis Completed on | 29.09.2025 20

[

Information Provided by DEE |
Sample DEE Code DEEMDU250446 | DEEMDU250447 | DEEMDUZ250448
Sample Collection Date & Time | 04.09.2025@10:52am 04.09.2025@10:5%am | 04.09.2025@11:03am
Sample Received Date & Time 04.09.2025@05:40pm 04.09.2025@05:40pm 04.09.2025@05:40pm
Outlet of OHT attached
Point of Collection g}?ﬁfﬂ?g :iu:um 3?]1:2@2 Iiign to the bore well III
: P Yagaptian (only borewell water)
TEST RESULTS — CHEMICAL PARAMETERS
_ RESULT
P PARAMETERS UNIT | p S ‘ EST
v ] . DEEMDU | DEEMDU | DEEMDU |  mETHOD
250446 250447 250448
1 | pH 8.16 7.62 @il it
2 | Total Dissolved Solids mg/l | 320 652 654 S
3 | Chlorides (as CL) mell 64 110 108 T
4 | Sulphate (as SO4) mg/L 24 42 43 API‘—qlihfgé)gBSng-E
5 | Total Alkalinity (as CaCO3) | mg/L | 128 240 232 S
6 | Total Hardness (as CaCO3) | mg/L 115 276 348 o
7 Cm e mel | 20%4 5451 ol i
j j ' ’HA 3500-Mge-B
8 | Magnesium (as Mg++) me/l | 1532 34.03 3sos il ORI
9 | Nitrate Nitrogen as Nos mg/l | 0.780 2.62 2601 I SITO.D
| _ 500-F-D
10 | Fluoride.as F- mg/L <0.02 <0.02 .06 %Iifgt 2822
' 500-CI2-B
11 | Total Residual Chlorine mg/L <1.0 <1.0 <1.0 AP;ﬁ 2?122023

Unless otherwise specified, the results presented in this report perain exclusively to the tested samples, which are retained for 15 days from the date of test
: y the relevant requirements. Any unauthorized alteration, forgery, or

completion. ‘For regulatory samples, ref

tention will follow the specific period mandated b
falsification, of the content or appearance of this document s unlawiul and will result in |

permanent facility located at AEL, TNPCB, Madural.

legal action against the offenders. The testing activities are performed 'in
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[r— — 155 Advanced Enfvi'ro‘nmental Laboratory,
e S.F. No. 6688669, SIDCO Industrial Estate, Kappalur, Madurai -625008.
b\ | /4 [ email - aelmdu@tnpcb.gov.in |
TEST REPORT
Report No: 1616 Date: 29.09.2025 Page No. 3 of 4
Issued To District Environmental Engineer, TNPCB, Madurai.
Reference Lr. No. DEE/TNPCB/MDU/Samples/2025, Dated:12.08.2025

_ SAMPLE DETAILS
Product Category | : Water / Pollution & Environment
Lab Code 11632526 11642526
Sample Name Surfacewater+ borewell water Bore well water
Temperature @ Receipt --- -
Sample Conditions at Receipt Unsealed, Unfastened Unsealed, Unfastened
Sample Quantity & Packing 2.5 Ltr Plastic Container _ 2.5 Lir Plastic Container
Sample Received Date & Time 04.09.2025@05:40pm 04.09.2025@05:40pm
| Analysis Starte_d on | 05.09.2025 | Analysis Completed on [29.092025 i
L Information Provided by DEE ]
Sample DEE Code DEEMDU250449 DEEMDU250450
Sample Collection Date & Time | 04.09.2025@]11:18am 1 04.09.2025@11:25am
Sample Received Date & Time 04.09.2025@05:40pm ' 04.09.2025@05:40pm
' Outlet of OHT @ Kovil manthai street :
Point of Collection attached to Borewell [V \I?i?ll:v;e;l I}Xa%
: (Surfacewater+ borewell water) IR
TEST RESULTS — CHEMICAL PARAMETERS
SI. RESULT
No: PARAMETERS UNIT [ pEEMDU | DEEMDU TEST METHOD
250449 250450
APHA 4500-H+-B
1 pH -—- 7.95 7.62 24%Ed 2023
2 | Total Dissolved Solids mg/L. 1378 1498 };}ﬂ%jgggf
3" | Chlorides (as C1) mel | 1010 435 B
4 | Sulphate (as SO4) mg/L 29 11 Apgﬁgf gbsz?i—E
S | Total Alkalinity (as CaC03) | mg/L | 380 412 S
6 | Total Hardness (as CaC03) | mg/L | 1140 1250 A G
7 | Calcium (as Ca++) mg/l | 19238 216.43 At
8 | Magnesium (as Mg++) mg/L, 160.45 172.60 APzHﬁ' :éiogég/ég-B
9 | Nitrate Nitrogen as Nos mg/L 0.44 0.55 Apgﬁhff gg?yB
' 500-F-Dr
10 | Fluoride as F- mg/L | <0.02 0.1 i
‘ -CI2-B
11 | Total Residual Chlorine mg/L <_1.Q <1.0 AP;{:; ézogo(;?

Unless otherwise specified, the results presented in 1his report pertain exclusively to lhe tested samples, which are retained for 15 days from the date of test
completion. For regulatory samples, retention will follow the specific period mandated by the relevant requirements. Any unauthorized alteration, forgery, or
falsification of the content oriappearance of this document Is uniawful and wiil result in legal action against the offenders. The testing activities are performed in
permanent facility located at AEL, TNPCB, Madurai. \
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— ~ 17~ Advanced Environmental Laboratory,
emmmvar  S.F. No. 668&669, SIDCO Industrial Estate, Kappalur, Madurai -625008.
b\ | [ email - aelmdu@tnpeb.gov.in |
TEST REPORT
Report No: 1617 Date: 29.09.2025 Page No. 1 of 6
Issued To District Environmental Engineer, TNPCRB, Madurai.
Reference Lr. No. DEE/TNPCB/MDU/Samples/2025, Dated:04.09.2025
SAMPLE DETAILS
Product Category Water / Pollution & Environment
Lab Code 11652526 | 11662526 11672526
Samnle Noms Surface Water+ Bore | Surface Water+ Bore Surf&cg Water+ Bore
well water well water well water

Temperature @ Receipt

Sample Conditions at Rec

eipt

Unsealed, Unfastened

Unsealed, Unfastened

Unsealed, Unfastened

Sample Quantity & Packing

2.5 Litr Plastic Container

2.5 Ltr Plastic Container

2.5 Ltr Plastic Container

Sample Received Date & Time

04.09.2025@05:40pm

04.09.2025@05:40pm

04.09.2025@05:40pm

| Analysis Started on

| 04.09.2025

| Analysis Completed on | 29.09.2025

il

Information Provided by DEE

Sample DEE Code DEEMDU250451 DEEMDU250452 DEEMDU250453
Sample Collection Date & Time | 04.09.2025@12:51pm 04.09.2025@12:58pm | 04.09.2025@01 :07pm
Sample Received Date & Time 04.09.2025@05:40pm 04.09.2025@05:40pm | 04.09.2025@05 :40pm
Outlet of OHT near
thiruvathavur
BointorGoll it g};ﬁ; ; f_tS'HT O‘u_tlet of OHT near panchayat union office
Library (AD Colony) | attached to Borewell V

thiruvathavur Temple

(Surfacewater+
borewell water)

TEST RESULTS — CHEMICAL PARAMETERS
sL =L TEST
Ce PARAMETERS UNIT | DEEMDU [ DEEMDU | DEEMDU | , TooT
| 250451 | 250452 | 250453

1 | pH 8.20 7.83 1970 el
2 | Total Dissolved Solids mgl | 332 934 628 b

3 | Chlorides (as L) me/L 64 200 90 A s
4 | Sulphate (as SO4) mg/l | 23 103 o e
5 | Total Alkalinity (as CaCO3) | mg/L | 148 252 228 A

6 | Total Hardness (as CaCO3) | mg/L | 92 400 256 e

7 | Calcium (as Ca++) mg/l | 33.67 113.8 8016 AT Cen
8 | Magnesium (as Mg++) mgL | 195 28.19 LS i G e
9 | Nitrate Nitrogen as Nos mg/L 0.33 5.05 2.1 Apgﬁfé c? 23\2123'8
10 | Fluoride as F- mg/L | <0.02 <0.02 <002 I ATL N0 D
11 | Total Residual Chlorine mg/L <1.0 <1.0 <1.0 AP;::: éﬁo’%cz?}g

Unless otherwise specified, the results presenied in this re|
completion.. For regulalory samples, retention will follow 1
falsification of the content or appearance of this document

permanent facility located at AEL, TNPCB, Madurai,

port pertain exclusively to the tested samples, which are retained for 15 days from the date of test
he. specific period mandated by the relevant requirements. Any unauthorized alteration, forgery, or
is unlawful and will result in legal action against the offenders. The testing activities are performed in
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-1g9- Advanced Environmental L’abora'tory,

I

wmimewe  S.F. No. 668&669, SIDCO Industrial Estate, Kappalur, Madurai -625008.
R\ | /4 | email - aelmdu@tnpcb.gov.in |
TEST REPORT
Report No: 1617 Date: 29.09.2025 Page No. 3 of 6

Issued To District Environmental Engineer; TNPCB, Madurai.

Reference Lr. No. DEE/TNPCB/MDU/Samples/2025, Dated:04.09.2025

_ SAMPLE DETAILS

Product Category i | Water / Pollution & Environment

Lab Code 11682526 11692526

Sample Name Borewell water Surface water

Temperature @ Receipt — ---

Sample Conditions at Receipt Unsealed, Unfastened Unsealed, Unfastened

Sample Quantity & Packing 2.5 Ltr Plastic Container 2.5 Ltr Plastic Container

Sample Received Date & Time 04.09.2025@05:40pm 04.09.2025@05:40pm
[ Analysis Started on | 05.09.2025 | Analysis Completed on | 29.09.2025

E

Information Provided by DEE

Sample DEE Code DEEMDU250454 . DEEMDU250455
Sample Collection Date & Time 04.09.2025@01:08pm 04.09.2025@01:13pm
Sample Received Date & Time 04.09.2025@05:40pm 04.09.2025@05:40pm
Borewell V near
Point of Collection thiruvathavur Panchayat M_elur CWSS
: : thiruvathavur sump
union Office
TEST RESULTS '-—CHEMICAL PARAMETERS
SL. RESULT
No: PARAMETERS UNIT | DEorDU | i TEST METHOD
250454 250455
' APHA 4500-H+-B
1 |opH - 7.55 8.24 24" Ed 2023
2 | Total Dissolved Solids mg/L 1248 370 };iﬁAEi ;gg}c
3 | Chlorides (as CI-) mg/L 315 88 ”‘Pﬁfh‘éﬁ%‘i{zﬁ”
4 | Sulphate (as SO4) mg/L 29 27 Apgﬁfgg 2.05,224-5
5 | Total Alkalinity (as CaCO3) | mg/L | 400 112 S
6 | Total Hardness (as CaCO3) | mg/L 510 30 St
7 | Calcium (as Cat++) mg/L 184.36 46.49 Apiﬁ 23020(553&8
8 | Magnesium (as Mg++) mg/L 12.15 4.86 % Pgﬁh %zogégg-s
9 | Nitrate Nitrogen as No3 mg/L 8.31 0.78 Ap};,:lhﬂgg gg;?qu
10 | Fluoride as F- mg/L <0.02 <0.02 AZ%’»?E‘?SS;?D
11 | Total Residual Chlorine mg/L <1.0 <1.0 Apiﬁ? 41;2020?323

Unless otherwise specified, the results presented in this report pertain exclusively to the tested samples, which are retained for 15 days from the date of test
completion. For regulatory samples, retention will follow the specific period' mandated by the relevant requirements. Any' unauthorized ' atteration, forgery, or
falsification of the content or appearance of this document is unlawful ‘and will result in legal'action against the offenders. The testing activities are performed in
permanent facility located at AEL, TNPCB, Madurai.
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- Plastic Pollutlon Free A e e o
o “Tamil Nadu '_ o ‘\‘"
: TAMILNADU POLLUTION CONTROL BOARD
~Erom | R Tie 7°
| Er R, Gunaseeian M. E ™. BA ' '-':; The Block Development Officer,
District Enwronmental Engmeer o Melur Panchayat Union,
| Tamil'Nadu Pollution Control Board Mgl_&_s_r C

_I'sibco lndustnal Estate Kappalur
e 'Madurat = 625 008

Letter No DEEIT NP(,:BI'MDUIZDZS dated: 08.09.2025

- Sub TNPC Board Olo DEE Madural Court case — Hon'ble NGT — Suo

Moto m OA No 357!2025 —~Action taken report — Requested -
Regardmg B L

- R f 1 News Artlcie titled "Untrea ed water supplied to villages in Melur Taluk
: for past Week ReSIdents" pubhshed in the New Indian Express on
13 07 2025 (Copy attached)

2 Suo Moto (0 A No 357/ 2025) taken up by I-'on'ble National Green
Tnbunat (NGT) Prmmpal aench New Delhi.

*'k.*;******;*
I am’ to mform that a Suo Moto case wde O.A. No. 357 / 2025 has been taken
R up by Hon ble Na’aonal Green Tnbuna (NGT) F’rmcnpal Bench, New Delhi based on

I :"---the News Artlcie tltled “Untreated water quophed to villages m Melur Taluk for past
RIRR :}'week R951dents“ pubhshed m the New *ndlan Express dated 13 07.2025.

Hence lt 1s requested to furnash the action taken report on the above news
Fi '."-pubnshed in the New Indian Express on 13 07 2025.

The recelpt of thls Ietter shai! be Kindly acknowledged.
Encl As above

1 District nvnronmentglE gineer,

“Tamil Nadu Pollution Control Board,
< ;i'-' e Madurail
6°\ SEP 2&25 ke

BRI




Plastic Pollution Free ] L'fesmef"’

Tamil Nadu B I [ S Enwrnament
TAMILNADU POLLUTION CONTROL BOARD

Er. R. Gunaseelan, M.E., M.B.A,, The Block Development Dﬂ” cer .
District Environmental Engineer, Yottampati Panchayat Uﬂlon, SHER
Tamil Nadu Pollution Control Board, Melur. T
SiIDCO Industrial Estate, Kappatur,
Madurai - 625 008.

Letter No. DEEHNPC:B!MDUI;Q25_Q§1M§é;g_:_pgfm s
Sub: TNPC Board — Ofo. DEE, Madurai — Court case-- Honble NGT SUO;S-..; : a
Moto in O.A. No. 357/2025 — Action taken report - Requested _., e
Regarding. ' S S e

Ref: 1. News Article titled "Untreated water supplled to vrl!ages m Melur Taluk:_-'_‘:-'ﬁ"_-_ s
for past week: Residents” pubhshed in the New Endlan Express on '
13.07.2025. (Copy attachad) L

2. Suo Moto (O.A. No. 357 / 2025) taken up by Hon’bte National Green"_:"' g
Tribunal (NGT), Principal Bench, New Deihl S e

Ak
| am to inform that a Suo Moto case v1de 0. A No 357 I 2025 has been takeni. " : ' _
up by Hon'ble National Green Tribunal (NGT), Pr:nc1pal Bench New De!ha based on _;:_-.';f__'_f:'j
the News Article titled "Untreated water supplied to. vzi!ages in Me!ur Taluk for past"}'_-_- _ :3.'_ S
week: Residents" published in the New Indian Express dated 13 07 2025 '

Hence, it is requested to furnish the action. taken report on the abcve news'_:'_i':'_'-:__ e
published in the New Indian Express on 13.07. 2025 L

The receipt o.f this letter shall be kindly acknowledged - ;' Poiiamaien
Encl: As above . : ey e e
Y Dlstrl Environmental .nzgleer, : o Chmmin
Ql@muuuu@j Tamil Nadu Pollution Control Board SR
SRR Maduraz ot
P | Bt

oA
og oy A5~ |




From — EER
1 Er R Gunaseelan ME M BA

| Tamil Nadu Pollution Control Board
S 'SIDCO lndustnal Estate Kappalur
s Maduran 625 008

U Tamit Nadu

I
wL‘“

astic Pollutid
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“The Block Development Officer,

o __Madural East Panchayat Union,
| Melur.

District Enwronmental Englneer

Letter No DEEIT NP(‘B!MDU!ZOZS dated; 08.09.2025

.ﬁlsgy;f}*:--'f" L

Sub TNPC Board Olo DEE M.adural “‘Court case — Hon'ble NGT — Suo

Moto m OA No 357/202‘» ~"Action taken report — Requested —
Regardlng i

: _.':3__R f 1 News Articie t:tled “Untreated water supplied to villages in Melur Taluk

for past week Remdents pubhshed in the New Indian Express on
13 07 2025 (copy attached)

2 Suo Moto (O A No 357 f 2025) taken up by Hon'ble National Green
' Tnbunal (NGT) Prmmpal Bench New Delhi.

B ****k*******

1 arn to mform that a Suo Moto ea;e vide O.A. No. 357 / 2025 has been taken |

| 3._'.'_up by Hon ble Natlonal Green Tribunal (NGT) Principal Bench, New Dethi based on
b o the News Artlcie tltied “Untreated wate; supphed to villages in Melur Taluk for past
i _week Resndents" published |n the New !ndlan Express dated 13 07.2025.

Hence it 1s requested to furrush the action taken report on the above news

i _':.-'.'publlshed in: the New lndaan Express on 13 07 2025,

e Eﬁ'c'l':_Asjab'ove' : M’h\a"
i @l '_ . District Environmenta Ej\gmeer,

The rece:pt of thls letter t,nall be kindly acknowledged.

Tamil Nadu Pottution Control Board,
Madurai
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TAMILNADU POLLUTION CONTROL BOARD

From To _ R
Er. R. Gunaseelan, M.E., M.B.A,, The Executive Engineer, =
District Environmental Engineer, Project Maintenance Division, - .0
Tamil Nadu Pollution Control Board, Tamil Nadu Water Supply & Dralnage Board o
SIDCO Industrial Estate, Kappalur, Madural. R
Madurai - 625 008.

Letter No. DEE/TNPGB/MDU/2025 dated: os.ds.zg_g_s s
Sir, | G

Sub: TNPC Board ~ O/o. DEE, Madurai — Court case — Hon'bie NGT Suo_f:-' G e
Moto in O.A. No. 357/202% — Action taken report-— Requested T -
Regarding.

Ref; 1. News Article titled "Untreated water supplied to vsliages in Melur Taluk . ;.' .

for past week: Residents" published in the . New [nd!an Express on e
13.07.2025. (Copy attached)

2. Suo Moto (O.A. No. 357 7 2025) taken up by Hon'bie National Green'-.:"f': S
Tribunal (NGT), Pnnc:pal Bench, New Delhi.

ek Spti il

| am to inform that a Suo Moto case vide O.A. No, 357 /2025 has been taken s
up by Hon'ble National Green Tribunal (NGT), Principal Bench New De!hi based on. E
the News Article titled "Untreated water supplied to v:llages in Melur Taluk for past '
week: Residents" published in the New Indian Express dated 13 07 2025

Hence, it is requested to furnish the action taken report on the above news e
published in the New indian Express on 13.07.2025,

The receipt of this ietter shall be kindly acknowledgé'd.__-_ e i

Encl: As above
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District 'Jlronmentg I n |r%e3er
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BEFORE THE HON'BLE NATIONAL .
 GREENTRIBUNAL
SOUTHERN ZONE AT CHENNAI

Original Apphcation No. 180 of 2025 (SZ),'.:' .
[Earller 0.A. No. 357 of 2025(PB)] .

Suo Moto matter in resPect of R
news item appearing in News The Lo
New Indian Express dated
13.07.2025 titled “Untreated
water supphed to v;llages in-oooo
Melur Taluk for: past Week EEORS
Residents”. e

Tamil Nadu Poﬂutxon Control Board
Rep. by its Chauperson RS
No. 76, Mount Salai, Gumdy, S

Chennai - 600032, &Ors S

REPORT FILED ON BEHALF OF THE o

FIRST RESPONDENT — TAMIL, NADU ey

POLLUTION CONTROL BOARD

Advocate for Respondent TNPCB
Thiru.Sai Sathya Jith S
Advocate, Chennal L

Date of Hearlng(}7112025 i o




